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NAME OF THE COMPANY:IWs. Ashish Kuebhal & Ors.

V/s.

lWs. Manila Resorts Pvt. Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 3971398 of the Companies Act 1956 antt24y242.of the

&
to 8. Ld. Counsel for the
rejoinder be filed within a

n
flftlL^t-'- 

--
(cHrEF JUSTTCE M.M. KUMAR)

PRESIDENT
94+--

(s.K. MOHAPATM)
MEMBER (T)

Companies Act 2013.
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Order

Reply has been filed on behalf of Respondents No. 2
petitioner requests for some time to file rejoinder, Let the
week with a copy in advance to the counsel opposite.

List on 29.9.2016.
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